
06 
251 Written Answers AGRAHAYANA 9, 1888 (SAKA) Written AnstDers 62.52. 

]J)"ntlService Rules for various (Am-
tr aJ Engineering and Medical serviced! 
POSts for which an engineering or 
medkaJ degree is a necessary qualiJI-
rCition have been amended to provide 
lor liability to serve in the Armed 
Forces. So far a. the amendment of 
kecruitmentlService Rules tor corres-
ponding Servieeslposts under the State 
Governments are concerned, the posi_ 
tion according to the latest in1orma-
tion available is given in the State-
ment laid on the Table of the House. 
IPIaced in Libra11/. See No. LT-7456/ 
il61. 

TeaeIllDl' of Rlaeli 

2699. Shrl D. C. Sharma: Will the 
Mmister of Education be pleased to 
f·tate: 

(0) whether the suggestion of Dr. 
Of. K. R. V. Rao, Member, Plannlnc 
Commission for teaching of HIndi 
through re.gional scripta and the pub-
beetlon of Hindi boob In non-Hindi 
t'lCripts for facilitating the early evo-
lution of Hindi aft the nation'. link 
_.nguage, ha-been considered; .n4 

(b) it so, with what result? 

TIle Deputy MlaIster In the Mlnlsrty 
.." EdueatIOD (Shri Bbakt DarsbaA): 
fa) Yes, Sir. 

(b) The suggestion made by Dr. Rao 
TegIlJ"ding preparation of bilingual dic-
tionaries by rendering the Hindi words 
]J) the scripts of the regional langu-
agt..."S was accepted; and a scheme for 
the preparation of bilingual diction.. 
ari ... has since been included in the 
Fourth Plan. The other suggestion 
made by Dr. Rao regarding the pubJi-
('ation of Hindi books in the scripta of 
the regional languages was not found 
to be practlcable. 

Admiailltrattn 
I 

2'180. Shri Juhvant MeIUa: 
81u1 D. C. 8harma: 
8brI P. C. BorOMh: 

:%301 (Ai) L&--S. 

8hrt B. C. Linp Bedd7: 
Dr. L. II. Sm,tm: 

Will the Minister of Rome AJraiN 
be pleased to state: 

(a) whether the Administrative Re-
forms Commission i" its interim re-
port submitted to Government hae 
recommended the appointment ot 
independ<mt authorities to deal .. Ita 
citlzeno' ,1rievancee and complalllllo 
against officials and J4iniatera; 

(b) whether the recommendatloas 
have been considered; and 

(e) II so, with what results? 

The Depoty Minister In the MInis-
try of Rome AJraln (8bri Vld7a 
Charm Sbukla): (a) Yes, Sir. 

(b) and (c). The reoommendatioDlJ 
are under consideration of the Gov-
ernment. 

8)JIeCial Stat. for Urda ~ 

2'101. Shrl lDdrajit Gupta: 
Sbrl D. C. SIIarma: 
8hrt 8nrendra Pal 8 ....... : 
8hrt Mohammed J[oya: 
8bri Kolla Venkalab: 

Will the Minister of ......... AJraIn 
be pleaaed to Ita te: 

(a)",hether It Is proposed to INue 
a Presidential Ordinance under Arttcle 
347 of the Constitution to acmrcl 
Urdu language a special status in cer-
tain areas for certain .purpooes; and 

(b) If so, the details thereon 
The Deputy MInIster In the HIDlsUy 

of Home AJrairs (Shri Vlolya Cbaraa 
Sbukla): (a) No, Sir. 

(b) Does not arise. 

BuIItztya VIku Dal, TrIpaa 

2'102. Shri Daaaratba Deb: Will the 
Minister of Labonr, Employment ...... 
Rebabilltatlool be pleased to state: 

(a) whether there Is any propoMl 
to establish a '][hand' of the a.h-
trlya Viku 0.1 enrolling displaced 
persons in Tripura; 




